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RAJYA SABHA
Tuesday, the 11th December, 2001/20 Agrahavana, 1923 (Saka)

The House met at eleven of the clock,
MR. CHAIRMAN in the Chair.

RE. DEMAND FOR DISCUSSION ON CAG REPORT ON DEFENCE
PURCHASES

MR. CHAIRMAN : Shri Aun Singh.

SHRI ARJUN SINGH (Madhya Pradesh) : Hon. Chairman, Sir. I have given
a notice under Rule 267 for suspension of the Question Hour: and. with your
permission, to raise a matter, which 1 am sure. must have touched the conscience
of cvery Indian citizen.

We have a press report today. though we have been sccing (he
whole trend of reports in the last one week having to do with the Kargil
battle. what preceded it and what followed it. | am not standing here. hon.
Chairman. to score a point; | am standing here. Sir. becausc. as an Indian citizen.
I fecl thal a voice must be raised today. not for or against anyonc. but a voice
which must call upon the nation to reflect and see and judge for itscll on what
has happencd.

Str. we have seen in the past week or so and alse in the coursc of debales
on issues. that a lackadaisical attitude was adopted by this Government on
grave issues of defence. Many of them weré treated as political issues. Bul now,
the time has come when this nation cannot treat it as a political issue. because
we arc dealing with an issue in which the coffins of our martyrs were utilised to
make moncy.

1. I, A G (3TY WA : WY, T F_AvET afEt aw ® e
.. (THE)...

Sit Yo u=lft (71e wadw) « 0 o9 T WM B oft woqn § R i F ot
& T g ? L. (SHE)..

MR. CHAIRMAN : Please hear me. | have allowed him to raisc the issuc.
The Leader of the House will respond. And if the response and evervthing
continues. the Question Hour will begin.
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sft Trorwe fHE gl (SWmaty) : ), Wy e wifin =6 gvn =fey,
4% ¥4 9 FAYEA A F qE o MY | ... (SAEE). ..

DR. ALLADI P RAJKUMAR (Andhra Pradesh) : Sir, kindly don’t create

a ncw precedent. The question is about the fate of lakhs of tobacco farmers in
Andhra Pradesh ... (interruptions)...

MR. CHAIRMAN : We will take it up after his response. ... (Interruptions)...

DR. ALLADI P. RAJKUMAR : Sir. they can raise the issue during zero
hour. Why are you creating a new precedent ? Let the Question Hour be over
first. Nobody will object. It is one of the important questions relating to the
tobacco farmers in Andhra Pradesh. ... (/nterruptions)...

MR. CHAIRMAN : Please sitdown. ... (Interruptions)...

SHRI RAJU PARMAR (Gujarat) : The Chairman has allowed him.
.. (Interruptions)...

DR. ALLADI P RAJKUMAR : Arjun Singhji. my point is 9% F¥<H AT
¥ 9 T TH & | ... (HEUM).... 377 fag R, 79 T Ay M F aw
TFd &1 =g e Avas ¥ awang & Frfa % 9§ ) Lakhs of farmers are

being deprived by it. Plcase don’t suspend the Question Hour. This is my humble
requesl. ... (dnterruptions)...

MR. CHAIRMAN : 1got a notice. It is on a serious issue. Mr. Agjun Singh
will raise it and the Leader of the House will respond. If the responsg is there and
the House continues. the Question Hour will begin.

DR. ALLADIP. RAJKUMAR : Sir. the Questicn Hour is also a scrious
1ssuC, ’

it Troreer RiE g’ : waf T, e S Frotr & fos e st
weifits e €rm, =® Froia = s s L (AU,

DR. ALLADI P RAJKUMAR : Mr. Chairman. Sir. let the Question Hour
be over. We are not against the matter which they are raising. but let the
Qucstion Hour be over. ... (Interruptions)... Why are they creating a new
precedent ? ... (inmterruptions) ... Why are you Creating a new precedent?...
(Interruptions) ... 1t is a bad precedent. ... (Inferruptions) ... My question
regarding export of tobacco to Algeria is very important. i pertains to the
tobacco farmers from Andhra Pradesh.
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© o greT e - wrafa R, 20w A S wrawen 2 4, ot 59 o
Tt i €2
MR. CHAIRMAN : Let him complete. ... (fnferruptions). ..
st grer wattt : wwf & we W R whvE wm w w #
oo (THAET)...

DR. ALLADI P RAJKUMAR : Sir. let us continue with the Qucstion
Hour.

ma A 9w @ F 9w 0 OfF ure |vE ot @ v Q
.. (CHERA)...

SHRI ARJUN SINGH : Mr, Chairman, Sir. .., dinterruptions)...

1. AT B, THAFWA : T T €T @rn f, Frnrd w fdi? omd @
& a1 9 ... (FAUF).... You have no right to talk about corruption. It has

started from vour party. Now. don’t talk about Kargil. Don’t tcll us about
cornuption ... (fnterruptions)...

sit ror gl : o119 ey & 9 H Hiftww € ol e Fnfa| F v %
fera o =T i Ty of 3 wHtvm arn w1 39 fa difma € 1o g
s AeRen & .. (SHAU)...

MR. CHAIRMAN : Let him complete. ... (fnferruptionsy)...

SHRI ARFUN SINGH : Mr. Chairman. Sir. ... (frferruptions)...

DR. ALLADI P RAJKUMAR : Pachouriji. you have no moral right to talk

about corruption. ... (Interruptions)... You have no moral right to talk abomt
corruplion. ... {/nterruptions)... Don’t talk about corruption.

ot grer udrll : v T s o fir o e & W ¥ it adc
T ety W g O L (SHAM). .
DR. ALLADI P. RAJKUMAR : Mr. Chairman. Sir. [ want an assurance

from you that the House will continue with the Question Hour.
... (Interruptions}...

MR CHAIRMAN: Let himcomplete. ... (fnterruptions)... Let him complete.
I have told them that he will speak. The Leader of the House will respond to it.
Then. we will continue with the Question Hour.
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DR. ALLADIP RAJKUMAR : Mr. Chairman. Sir this is a very important
quecstion. ... (Interruptions)... This is a very important question.
. {Iterruptions),..

it o gt : wunfy wEiea, 7 we B wen w0 E e wms wef oft
F T A R wfem 2 @ A 39 A €T < S gt € 1w = W = e
T 9T STaeEF &

DR. Y. LAKSHMI PRASAD : This is the Question Hour ... (fnferruptions)...

MR. CHAIRMAN : Lct him complete. ... (inferruptions)...

SHRI ARJUN SINGH : Honourable Chairman. Sir. | am grateful to you
oL finterruptions)...

sft Tty fiég ‘g’ : el SR, o v st wEE 9 few
wafern Fayam aifax €1 =ifen | |avea et onyA wedy = e ¥

it Tyl : 73 S T &t & wma e A

SHRI ARJUN SINGH : Mr. Chairman. Sir. withvour kind permission. [want
1o sav that | cannot shout over others. duc to various limitations. But | want 1o
raisc my voice ina very humble manner. ... (fnterruptionsy..

3it Ty fie g T v st T = S L (SE).

MR. CHAIRMAN : Let him speak. ... (fnterruptions)... Let him speak
... flaterrnptions)... Let him speak. .. (dnterruptions)...

1. AE. A UEIE : Gy AEIRE, 3T WV FE F 12 9 F AR 10 e
 foru =51 e, v ®IE TS g1 € .. (STEUH).. % 29 Fwmen €
o (SOAEAT).

MR. CHAIRMAN : Hc will spcak: and the Leader of the House will
respond. Then, we will continue with the Question Hour. ... (interruptions)...

SHRI ARJUN SINGH : Honourable Chainman. Sir. you werc kind cnough to
admit this matier because of its importance " That is why vou gave me pcrmission
lo rinisc it under a ccrtain rule. Therefore. [ am speaking under that rule. 1 am
making a request. 1 am giving the background for my request. Therg are issucs in
(his country which transcend. totally. partisan matiers, any politics. any kind of
opiions that we may have one against the other. | think | would request my
Iricnds. who arc trying 10 stop me. lo reflcct on what | am saving. ..
Haterraptions)...
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DR. Y. LAKSHMI PRASAD : We arc not stopping you. ¥R Tl {=l1a; % am
e § 1. () .

st Hfereae 7 (ofresdt sme) - warg @t €, T R SEee ¥
(R L

SHRI SIKANDER BAKHT (Madhva Pradesh} : Mr. Chairman. Sir. if the
Question Hour is going to be converted into the Zere Hour. is it right?
- fImerruptions) ...

st v forg viam (sodaa) : oo fog T st vt &1 Ao aEm @, I
1 T 1 ... (SR, .. 39 T offt v s # o, fwet O e ), e
Ll

Y ars{A g : smgoofty them st @ 20 sk # o fovelt ama s Ay
Fim!
SHRIK .M. SAIFULLAH (Andhra Pradesh) : Kindly be brief.

SHRI ARJUN SINGH : There is nothing brief about it. my friend. If [ were
to say it in brief. it will be much more unpalatable,

SHRIK .M. SAIFULLAH : Why do you make an elaborate speech. taking
the time of the House now ? Members want the Question Hour now. You cannot
make an elaborate speech now. ... (fnterruptions) ...

1. . Al vAe - W, wug o fifa e <ifeg wen

it warufey : oPR AR S w R € A TS 9% 99 O, 9% T e,
fipt sryem arfay B o

sit trsrare Rig ‘@t : v st € E T
ot “eiteaet oy : S BT, SR RS | g

SHRI ARJUN SINGH : Hon. Mr. Chairman., Sir. | have alrcady explained the
background. None of us qiestioned. Without any exception. cvery person. 10
whichever party he or she might belong. stood in silent salute to the great
martyrs of Kargil because of whom the country was saved from a great peril. We
did not say that we were not in Government and. thereforc. we were opposed to
it. We stood by everyone. That great patriotic spirit. which swept across the
country, brought about tremendous unity in the country. The only force that a
nation has is the unity of its citizens. But. now. when the facts are coming out. we
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arc [ecling cheated. I that is the case, we have a right to stand up and registerit.
. (Interruptions). .. You lorget about that, Ilthat is the example they arc following,
let them say so. Sir. it is now apparent that at various stages. while this grim
battle was on. for the honour and prestige of this country. people were at work
silently 1o devisc and prepare attitudes. opportunitics. 1o make money. That is
something which has cocme out. | am not saying any thing on my information, i
is 21 reporl by an independent constitutional authority of this country. 1If the
report of an indcpendent constitutional authority of this country is 1o be
rubbished. just because 1t does not suit us. [et the House decide that: 1 will keep
quict. But I do not think that it can happen. The Opposition has a duty to see
that it does not happen. Now. here. the fact has been brought out that the cost
of a singlc casket or coffin was previously 172 dollars a picce and that same item.
from that same company. has now been purchased at 2500 dollars.

i Hfidlaet 9 ; fosen F1 &, 98 @ 9 & 99 2m ) L. (FFEuE)..

SHRI ARJUN SINGH : Sir, I have used the terminology of dollar because
that secms to be more understandable today in India than the value in rupee.
... (interruptions) ...

SHRI SANGH PRIYA GAUTAM : Kindly make the point. ... (frterruptions)...

sit s fE : e St =t s =1 F W €, fyRiurd w1 d aga
gy fE= & §8 99 T FE IEd g ) .. (FHEUH)

M. IS Y. THHUR : ST @ F M 767 @) .. (T|EE)

st 3rs{= g : g9 @0 W e 3, aw o s 9 ) AT W wd =
H e . (HEME) ...

31, AATE O AU : 3T e ¥ o ared & feeedt 1 #78
it FEm, 9.0 0E. I Fd 9 FO wha1 Al EE ¥ @ Ste A
T L. (SHAUE) ..

SHRI ARJUN SINGH : 1 have serious objection to this ... (/nterruptions)...
it St qEshl (vt aet) - T @ gig L. (R

1. T . WAHHR : 119 yferg wa 1. (SaUr) . 7@ q6 WA ®
Fi.. (caau) .. ¥ S Wi e F@ U AR W ) L (FHEIE)
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SHRI DIPANKAR MUKHERIEE : You joint us. ... (fnterruptions)...

it ot fE : § som Sdw w € A F 0 w9 = v 2w
2, 3EQ TN =Y e € | o S Fo it T AW, %% ¥ L (FHEuE).

MR. CHAIRMAN ; Let him complete. ... (Interruptions) ...
it ot st - A dm Fn w0 2 T 1 ®O L (FHAUF)
sit <ieH g : (afyaH Fme) - AR 38 e L. (SHEu) |

sit 3r<{= il : T, o% wawd ¥ o6 = ww @ ssfaama avew e
AU H7 9% ® 27 Afe A0 gr s5 e men 7w €, § v s w frewa
HT e §, IO et ot o=t ot W U, qY i Haea 781 € 1 7% we w
% % St aen @ st €, 9% = O weT wed € 1L (SHE)

MR. CHAIRMAN : The Leader of the House will respond. ..,
finterrupiions) ...

st A THE : T v ved R wifr S shwawme A 7vM S
Fa off, SAFHFT A, THAFTN T TER I THF AT Y IR T WA &)
.. (CARA) ... o9 g% wwa it gt } o L (FEuE) L. '

st S T St = Ew T L (SE|uE) .

SHR! GHULAM NABI AZAD (Jammu and Kashmir) : This is what is
mentioned in the CAG report. ... (Interruptions) ...

DR. ALLADI P RAJKUMAR : We are not denying it. The Lok Sabha
Mcmbers are sitting in the gallery, They represent their constituencies ...
timterruptions)... 1 am worried about this question. You can raise it afier the
Qucstion Hour. ... (fnterruptions)... We are not against that ..... {Interruptions)...
The Lok Sabha Members have come all the way to know the views of the
Government with regard to this question. ... (fnterruptions)... So. | request the
Chairman 1o give a direction that he will allow this matter to be taken up after the
Qucstlion Hour. ... {laterruptions)...

MR. CHAIRMAN : Let him complete. ... (Interruptions} ...

SHRI ARJUN SINGH : How can I speak. Sir ? | cannot complete in this
lilia gullia. That must be very clear, I have your permission. So. I should be
allowed to speak.
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MR. CHAIRMAN : Yes. 1 have given the permission. ... (Interruptions). .

#t Tt 19 fag ‘de’ (feew) - = ow fediz # Y 22
.. (9YA) ...

oi 377 FT : 50 mE ) St v o % Aw uwm A T €, 9w
Tz € 5 09 geeagy . (EEuE) .

it wvmafa : ot fag o, omg oot @ wikw 1 .. (=Ea) .

it 3= P : AL F W) ot wwfern @ s Ew) srefiv
F1 WY .. (A ..

) S A (et 9 ) - o Taem e L (FAuE) .

MR. CHAIRMAN : Let him complete. ... (inferruptions)... Let him
complete,

SHRI ARJUN SINGH : I am saving so ... (/rterruptions) ...
MR. CHAIRMAN : Let him complete. ... (/nterruptions)...

it Tt to= 9 ' Je’ ;- asteg, 99y w1y dfse .. (sE|auE) .
sit wyrufe : oot 2 @™ w1 L (FEEuE) L.

it 3T e - it TR e, A e S R e & R
& TP I e el T B L. (SAE) . o A mE A o s e i wea %
T AR A 7Y e ¥, 3q T U e e T & | o sagw B,
TE TN ... (A ... SO FOTG TReE, 6 de H = ferm ot & fie
T S 3 T g T Y T il o T0R R off v =) Tor et
BT | 9% TA wREtEa, TR S ¥ ey wum Ui smem E | s TR S
7% €rRt AT 09 T T, T o A Fwa F, s ww i I sem R T A @
=it &, 7 TEarg ¥ ol A fet off vR 9 T o WieR 0 9 €| e e
il # T SRw R d, vrm-mmm g T A S e A Y gy ¥
. (HERE) ..

SHRI K.M. SAIFULLAH : Sir. he has made some allegations. We are
supporting him. Let him answer. ... (fnterruptions)... We are worried about that.
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Let bim answer. ... (fnferruptions)... He has brought to his notice what happened.
. (Interruptions)

sit a7 fHT : sTo wed ¥ @ F A o § AfF F =F w9 AW
g, 9% dwd T8l 1 .. (SEUE) ..

ﬁm:mﬂqﬂ?mqg‘}mﬁﬁﬁm... (SFU) ...

sit 37 PHE : Aty werafa wEtes, o Faia smeaves € fF wandm
TTH AR JUien 39 H T T, T TIEH0 TR F SR Q a7 =ien ) afg
o T g & A fRet off o A T @ TR w3 % fog daewT ¥
(... § 3R s e i g one o emr 83, o suh e
3 T i 7 v A @ T ey faea W w39 i arqafa S d
T T I ff 5 e § A o fird & ) oo e W v o W W A
T # erefa & ¥ 1 o e A Awd €y, v W F ulE g ama #
TOF GE TR S off 3t wHE), TR F P9 w4

THE LEADER OF THE HOUSE (SHRIJASWANT SINGH) : Sir, I don't
think why the hon. Member should have taken 25 minutes to say what he has
done. because we, the Government, entirely share his concern. It is not as if we
arc unconcerned about what the CAG’s Report has said. We are equally
concerned about it. ...(/rterruplions) ..

SHRI NILOTPAL BASU : You have reinducted Mr. George Fernandes
before the Commission of Inquiry could submit its report. That is vour concern |
You make the point very clear. ... (Interruptions)... You have specifically expressed
vour concern by reinducting Mr. George Fernandes before the
Venkataswami Commission could submit its report. That is vour concern.
AInterruptions).......

st Weer gl : memifty <, W 6 T@w vivu v € fm e R e
Taa W EH By Igw fmF @ g 9EE 959 % Y 3 g9 e 3 ss
A% #10 § 0 F e 7w W= w0 =g ww ' fdl ), e v A
ot A an wt ¥ 39 it wew N ywp@ o s 6w weeg S A o 3w
wftrargar e # § & gafean o ' wet v ¥ 39w w owwies TR W
feawwa s o | .. (=HEF) ...
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sit o g v : ool Iy i A s FRA A 0l L. (SHEu) .

#t QYo gEt : 9 T ¥ v Y L. (SASETT) L. |yefa S, A
e Tt ® v . (FEWE) .. 9T w59 ¥ dar A 39 o | st
A R At hiu ammrms 2 T i A a F wa
sifocis wega a1 91 WA ¥ A w IEE wEafd wwe wE IR Tw W
5 w0+t 3u§ wfragm wfer w3 § =@ w0 A A v s ag mE @
. (CHET) ..

MR. CHAIRMAN : Let him complete. (/nterruptions)... Let him
complete. ...(Interruptions)... Let himcomplete. (Interruptions)...

57t Trer Tl : T 9w R ofR #r fama fom o T i M wm &
T2A T TRA H A H Y L. ()

MR. CHAIRMAN : Let him complete. (nterriptions)... Let him compicte.

SHRI JASWANT SINGH : I expressed unequivocally that we share the
concern that the hon. member had expressed. As far as discussing this issue and
the Government's obligation to provide a satisfactory explanation to the
abservations that the Comptroller and Auditor General has made are concerned,
of course, il is our obligation. Of course, we are obliged to provide it to you. In
a couple of hours we are going to discuss precisely this issue and related issues.
... {Interruptions)...

SHRI KAPIL SIBAL (Bihar) : No. no. ... (/nterruptions)...
8it Yorerg WioW (TerEem) - o At R ¥ L (SHaue) ..

SHRI NILOTPAL BASU : We have scen how you are killing the inquiry. ...
finterruptions)... 9t T BN 59 9T ? 39S 187 Wt ) g S e
T A AE w gan ¥ . (ShEUH) ..

SHRI JASWANT SINGH : Itis not the way. Sir. ... (Interruptions)... Itis
not possible for me ... {Inferruptions)...

MR. CHAIRMAN : Let himn complete, Please. ... {interruptions)... Let him
complete. Please ...(Interruptions)... Let the Leader of the House complete.

SHRI JASWANT SINGH: Sir, in any event, you have directed me to
respond. You have suspended. in effect. the Question Hour by permitting an

10
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hon. Member (o raise his concerns and. thereafter. vou have directed that 1
should respond to what he has stated. I should, in ordinary circumstances,
expect thai I have the courtesy of the House to listen to what I say. We sharethe
concern. We are ready 1o discuss this issu¢ and any other issue.
...{Interruptions)... .

MR. CHAIRMAN: Please. let him complete.

SHRI JASWANT SINGH: We are ready to discuss this issue or any other issue
connected with the defence procurement. We are, indeed. going to have a discussions.
in two-and-a-half hours or three hours from now, on thisvery issue. (Interruptions)....
It is related to defence procurement. ...(Interruptions)... Inaddition to that. if the
hon. Members say. il cverybody says, that we want a separate discussion on the
CAG Report. 1 shall take it up with the Cabinct. and. certainly. we can have adiscussion
onthat. Why not. Sir? The Government is not shy of discussing any issuc in this
regard. Itisa matter of sufficient concern to the Government also. Therefore. to pass
Judgementson what we are doing and not doing, to attribute motives and to suspend
half-an-hour of the Question Hour, which is the right one for the Opposition to do. |
don’tunderstand. All that was required to dowas this. There was the CAG Report:
part of that Report had appeared in certain section of the Press. ™1s the Government
ready to discuss it?” Yes, the Government is ready 1o discuss it. A discussion is
going to take place. ...(Jnterruptions). ..

SHRI DIPANK AR MUKHERJEE: If you don’t feel guilty. we feel guilty.
tInterruptions)... The whole Parliament should feel quilty.
(Interruptions)... This is what happened to the coffins of the martyrs.
...(Interruptions)...Should n’t you feel guilty? ...(Interruptions....

SHRI JASWANT SINGH: I don’t see this. ...(/nterruptions).... 1 don’t
think...... (/nterruptions).... )

SHRIDIPANKAR MUKHERJEE: Ifthe Leader of the House feels shy.....
...(Interruptions)... | say, as a Parliamentarian, we feel guilty before those martyrs.
...(Interruptions)... Dont’s you have the courage to say that? ... (/nierruptions)....
Do you have the courage to say this? (Interruptions)... Shouldn’t you apologise
Lo these martyrs? What are we going to discuss? ...([nferruptions). What has
happened to you after going there? What would you have done if you had been
here?...(Interruptions)... What -are you going to say to the martyrs?
(Interruptions)..., AT TE HLH AR ¥7 quag 43 WA 7 .. (=@AUH) ...
R ITmane R 2 fE SR dw el | L (FEuE)..

11
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MR. CHAIRMAN: Let him complete. ...(nterruptions).... The Leader of the
House must be allowed to speak. ...¢/nterruptions)... The Leader of the House
must be allowed to complete his speech.

SHRI JASWANT SINGH: Sir. I have responded to them. Sir, what is it that
vou want from me because vou have directed me to respond? ... (nterruptions).. .
MR. CHAIRMAN- Thev have given a notice. | wanted the Government to

respond to that so that some method can be found out as to how to go about it.
...(Interruptions)....

SHRIJASWANT SINGH: | have responded. 1am ready for a discussion.
~(Interruptions)....

SHRI NILOTPAL BASU: Thisresponse is nothing. ...(Interruptions)....
Who is accournttable? What is the Government going to do? ... (Interruptions). ...

SHRI JASWANT SINGH: Are we going to have a full discussion?
..(fimterruprions}....Sir. are we going to have a full discussion on this issue?
Sir. are you permitting a full discussion on this issue 7 .. (fnterruptions)....

MR. CHAIRMAN: There is no notice. ...(/nterruptions)...

SHRI JASWANT SINGH: Sir. are vou permitting a full discussion on
this issue? This is what I want to know. ...(fnterruptions). ..

MR, CHAIRMAN: I got a notice. He has mentioned something to
which vou have responded. Now. both the ruling party and the Opposition
should decide how to discuss it. 1 have nothing to do in that.

SHRI JASWANT SINGH: Sir. vou directed me10..... (Interruptions)...
SHRI SANGH PRIYA GAUTAM: Sir. until and unless the report is placed onthe
Table of the House. we cannot discuss this issue. ...(Interruptionsi...

sit fielieae g« @ 0 (A9 YH)..
o S T W T, T, TR T G W L ).

SHRI JASWANT SINGH: The Government is ready to discuss it.
(Interruptions).

MR. CHAIRMAN: Let the Leader of the House speak. .. (Interruptions)...

SHRI JASWANT SINGH: The Government is ready to discuss this
issue. the connected issue and as 1o when the C&AG report was presented to

12
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the Government . If the House wants that the report be placed on the Table of
the Housc. that too. as an exception. I can appeal to my Cabinet collcague to be
done. The Government is not shy of discussing any issue. There is a discussion
on Defence procurement that is going to tzke place in this House. Sir. what is it
that vou want me to do? [ have respondent to everv aspect that they wanted.
The hon. Members have to put certain questions, We can proceed with Question
Hour. Therealter, in two-and-a-hall hours or so. there is a discussion on this
issuc. These issues can be raised. ...(Imterruptions)...

SHRI KAPIL SIBAL: Sir. in the light of the report of the C & AG
. (Interruptions}...

SHRI JASWANT SINGH: What is this? Sir. arc you permitting a
discussion? (inserruptions)....

SHRIKAPIL SIBAL : ... Now that the C&AG has held this Government
responsible for making money on coffins. there can be no discussion onr the
subject. ...¢/mterruptions).. This is the finding of the C &AG. There cannot be
any discussion on it. Either you debunk the C&AG and sav. “Wc do not accept
what the C&AG has said™ or having accepted it. take the moral responsibility
and ask vour Minister to resign. ._.fdnferruptions). ..

SHRI NILOTPAL BASU: Sir. we know as to what is the outcome of
discussions in this Housc ...(frterruptions)... We want to make this point very
clear. We know as to what has becen the fate of discussions in this Housc.
rinierruptions).

s faerw aml (weg wewr ) . 9= fod & g a1 B @t femass T
. AU )... gvTafa 9Eie, oits 3T s wS & L S=mEaE ).

SHRI JASWANT SINGH : Sir. vou had callcd me to speak.
finterruptions) ..

MR. CHAIRMAN: He is prepared for a discussion. Do vou want a
discussion” ._(Interruptions)... The Leader of the Opposition wants Lo say
somcthing. ...¢{fnterruptions)...

THE LEADER OF THE OPPOSITION (DR. MANMOHAN SINGH):
Mr. Chiirman. Sir. in the 1ast couple of days., dav after day. disturbing news have
been appcearing in a responsible newspaper aboul gross irregularities in defence
purchascs. But this moming’s news, where moncy was made cven in the puschasce
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of coffins meant for the Kargil martyrs, is something which has shocked : the
nation and this. [ think. ...(Jnrerruptions)...

DR. MAHESH CHANDRA SHARMA (Rajsthan) : He is just repeating
...(Interruptions)...

TT A T AR W EH 31 F fow e L (HaEue ).

sit e fag ' qd ' - oma 3 W fewwym @ wifawm ) L ( SrEa )

1. AW R VI : 39 qR W o9R WU 21 % fog wwr &4
(EUT ). &Y, T ) &S T T ¥ )L (U ). F_yEs AT g
el ... IR )... AMTH ey qE EON, 9" T L SHaE )...

MR. CHAIRMAN: I can’t refuse the Leader of the Opposition
-.-(Interruptions)...

it goror whdt: Wt e, s offw f srirsirem st ot
q @ € ¥ ().

sit aFT=Tg FAviET gQ (EAA ) « AisT 1w & srdieies o
Wi, ITHRT T AN | LG ).

SHRI S. VIDUTHALAI VIRUMBI (Tamil Nadu) : They interrupted the
Leader of the House when he was responding. ... (/nterruptions)...

3 TS WO : Fi5 A7w 1R eriiefivm Saols wes =t argafa |
AT EE | .. (A )...SE A9 uew 7 e e L smEae ).,

sft Qrer w=Y : It weE, et amw fE ardrsitye st srfa
A @ ¥, st T frm w2 L SEum ).

sft farw awi : o w3 A v@ Wi feawaa ¥ fog se @ R # )
o TTET )...

MR. CHAIRMAN : Let the Leader of the Opposition say somethimg
...{Interruptions)...

sMasnafig' g’ W o mam R gs e 1wt go
Fraaed € 1 .( AT )9 weq 9ed € A Afrm dfg it Az w
REQ T GFA T 1 .. (IR )...
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TT. UV 9% AT : @wrafa o, weEEt 3 @A g
o A ). T A A 18 ¥ ) LS\ EHH ). T F e B4 %6
3Tg 1 Ukt TET w0 |ifea ! ...( SHEUT ).

SHRI S. VIDUTHALAI VIRUMBI: When the Leader of the House was
spcaking. they interrupted ... (Jnterruptions). He was also allowed by the
Chairman. ...(fnterruptions)...

$it Wrer =Y gt wgia, F o e 23 qOms, 1985 W
wrEifeTi w1 a0k srrRfta 0 9 € 1 ... ST ...
MR. CHAIRMAN: The Leader ofthe Opposition ... (/nterruptions)...

SHRI RAJU PARMAR: They are challenging vyour
ruling.....(Imerruptions)...

MR. CHAIRMAN: The Leader of the Opposition... (fnterruptions)...

STt QT U=l HEiEa, 23 T, 1985 H aeRielT QT e 3
(=AY ). 3 U HY At .. ST )...

it vyl : 75 e, T 76T | (FFEum). S L (A ).
it TS ATATY : L, A SIHT AR FY ot 767 7w @ ¥ ) LI ).

Y rer =il wamafa weeE, wiet o ft srdsivm ot goites
FAA R E ..(=IUA)..

MR. CHAIRMAN: The Leader of the Opposition ...(Interruptions)...

st e freaa (weEnre ): et wEieE, T @aE W wm
J-He T ¥ g € 2 (A )...

MR. CHAIRMAN: Afier the Leader of the Opposition speaks. we will
have Question No. 301 ... (Interruptions)...

SHRI NILOTPAL BASU: We want to make one point
clear... (Imerruptions)...  Just now the Leader of the House responded
...{Interruptions) Sir. he had asked for a discussion carlier. ...¢/aterruptions)...
We refused to have a discussion. ...{Jnferruptions)... We had adjournments
...tInterruptions)... and the Goverminent had instituted an inguiry under a judge.
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.{Interruptions)... Now. that commission had come to a conclusion. but the
Minister had been re-inducted. . .. (fnterruptions). .

st Trry T ‘gd oW we(a faw St R 3w sstm @t
. SAFYTT )... AT WEH 1 ATTA FATAT .. TG ).

MR. CHAIRMAN: Yes. yes. But the Leader of the Opposition.....
..flmterruptions)... ’

DR. ALLADI P. RAJKUMAR : Sir. you had promised to take up the
Question Hour. Why are you not allowing that? .. .(Interruptions). ..

MR. CHAIRMAN: Let us understand that. We have 10 respect the
Leader of the Opposition...(Interruptions) And then, Question No. 301.
—(Imterruptions)... After the Leader of the Opposition, Question No. 301
.tinterruptions)...

DR. ALLADI P. RAJKUMAR : Sir. therc was no question after the
Lcader of the House had spoken. ... (Interruptions)... He can discuss it and he
can raisc the matter later. but. ... (fnterruptions). .

MR. CHAIRMAN : ] have told you.... (Interruptions)... In the meanwhile
. tiserruprionsi... He had not risen: after him, he had risen. The Leader of the
Opposition has certain respectability and position. So. [ am allowing him. After
that. Question No. 301. ... (Interruptions)...

SHRI SATISH PRADHAN (Maharashtra) : Sir. vour original order was
different. ...(Jnterruprtions)...

sft wwrafa ; g 3reHt =T == feq )

DR. MANMOHAN SINGH : Mr. Chairman. Sir. the issue 1s of such
importance that it is a fit subject in which all Members of the House. who want to
speak. should be given a chance to speak. But it is not enough to end this
subjcct by expression of views. I think it is important that the Government must
own its responsibility for having presided over this sordid state of affairs, that
having plaved with the lives of our soldiers, even in death. we do not show them
dignity. I think this is a fit subject in which the Minister concerned should own
up this responsibility and resign. ... (lnterruptions)....

MR. CHAIRMAN : Question No. 301.

SHRIMATI JAYAPRADA NAHATA (Andhra Pradesh) : Question No.
301, ..dnterruptions}..
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